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No. C6-8511/2020. 8th October 2020.

Notice is hereby issued to whom all it may concern
that Viswanathan, Chemprath Veedu, Changankulangara,
Vavvakkavu P. O., Pin-690 528, Oachira Village,
Karunagappally Taluk, Kollam Disdtrict in Kerala State has
filed an application in this office for the grant of a legal
heirship certificate in respect of the legal heirs of his
deceased Mother Sankari Amma who died on
27-9-2015. Enquiry conducted through the Village Officer,
Oachira revealed that Sankari Amma died on
27-9-2015 and the persons mentioned in the schedule
below are the legal heirs of the deceased.

SCHEDULE
g. Name of the Relationship with the  Age
No. legal heris deceased
1  Usha Kumari Daughter 5]
2  Viswanathan Son 4

(Parents and husband of the deceased are not alive.)

Objections if any against the issuance of the legal
heirship certificate in the name of the above persons
should be filed in person before the undersigned within
30 days from the date of publication of this notification in
the Kerala Government Gazette. Belated applications and
those sent by post will not be considered.
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No. C6-9788/2020 (1).

Notice is hereby issued to whom all it may concern
that Nabeesath Beevi, Thundu Parambil Padeettathil,
Memana, Pin-690 526, Oachira Village, Karunagappally
Taluk, Kollam District in Kerala State has filed an
application in this office for the grant of a legal heirship
certificate in respect of the legal heirs of her deceased
husband Abdul Sathar, A. who died on
21-12-2016. Enquiry conducted through the Village Officer,
Oachira revealed that Abdul Sathar, A. died on
21-12-2016 and the persons mentioned in the schedule
below are the legal heirs of the deceased.

11th November 2020.

SCHEDULE

9. Name of the Relationship with the  Age
No. legal heris deceased

1 Nabeesath Beevi Wife viv]
2 Aliya Fathima Daughter 2
3 Muhammed Athif Sathar Son 6

4  ShereefaBeevi Mother 67
5  Aliyarukunju Father 7

In this SI. Nos. 2, 3 are minors and they are under
the guardianship of SI. No. 1. One of his unmarried
son has expired.

Objections if any against the issuance of the legal
heirship certificate in the name of the above persons
should be filed in person before the undersigned within
30 days from the date of publication of this notification in
the Kerala Government Gazette. Belated applications and
those sent by post will not be considered.

(10)
No. C6-9788/2020 (2).

Notice is hereby issued to whom all it may concern
that Nabeesath Beevi, Thundu Parambil Padeettathil,
Memana, Pin-690 526, Oachira Village, Karunagappally
Taluk, Kollam District in Kerala State has filed an
application in this office for the grant of a legal heirship
certificate in respect of the legal heirs of her deceased
Son Adhil who died on 21-12-2016. Enquiry conducted
through the Village Officer, Oachira revealed that
Adhil died on 21-12-2016 and the persons mentioned in
the schedule below are the legal heirs of the deceased.

11th November 2020.

SCHEDULE
9. Name of the Relationship with the  Age
No. legal heris deceased
1  Nabeesath Beevi Mother L
2 Aliya Fathima Sister 12
3 Muhammed Athif Sathar  Brother 6
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Father of the deceased is not alive. In this
Sl. Nos. 2, 3 are minors and they are under the guardianship
of Sl. No. 1. Also the deceased has not married.

Objections if any against the issuance of the legal
heirship certificate in the name of the above persons
should be filed in person before the undersigned within
30 days from the date of publication of this notification in
the Kerala Government Gazette. Belated applications and
those sent by post will not be considered.

Taluk Office,
Karunagappally.

(Sd)
Tahsildar.
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